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MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

LOK SABHA 
 

UNSTARRED QUESTION NO. 3611 
 

TO BE ANSWERED ON AUGUST 10, 2023 
 

PRADHAN MANTRI AWAS YOJANA – URBAN  
 

NO. 3611.   SHRI SUKHBIR SINGH JAUNAPURIA: 
                                                                        

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 

(a) the number of houses allotted so far in the villages and the cities under 
Pradhan Mantri Awas Yojana – Urban (PMAY-U);  

(b) the details and number of houses available under PMAY-U in the 
country, State and district-wise; and 

(c) the position/rank of Rajasthan in the country along with the ranking of 
Tonk and Sawai Madhopur districts in Rajasthan under PMAY-U? 

 

        ANSWER 
THE MINISTER OF STATE IN THE 

 MINISTRY OF HOUSING AND URBAN AFFAIRS 
(SHRI KAUSHAL KISHORE) 

 

(a)  & (b): Ministry of Housing and Urban Affairs (MoHUA) is implementing 
Pradhan Mantri Awas Yojana - Urban (PMAY-U) 'Housing for All' Mission 
since June 25, 2015 to provide pucca house to all eligible urban 
beneficiaries across the country. PMAY-U is implemented in all the 
statutory towns as per Census 2011 and towns notified subsequently 
including Notified Planning/Development Areas, areas and villages falling 
within Notified Planning/Development area under the jurisdiction of an 
Industrial Development Authority/Special Area Development 
Authority/Urban Development Authority or any such Authority under State 
legislation which is entrusted with the functions of urban planning and 
regulations. The State/UT-wise details of houses sanctioned, grounded and 
completed under PMAY-U is at Annexure-I and district-wise details of 
houses sanctioned, grounded and completed/ delivered to the beneficiaries 
under PMAY-U are available at link https://pmay-urban.gov.in/PHQ/district-
wise-phy-fin-LSUQ3611.pdf  
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Further, in order to achieve the target of “Housing for All” in rural areas, the 
Ministry of Rural Development is implementing Pradhan Mantri Awaas 
Yojana - Gramin (PMAY-G) with effect from 1st April 2016 to provide 
assistance to eligible rural households with an overall target to construct 
2.95 crore pucca houses with basic amenities by March 2024.  The total 
target of 2.95 crore houses has been allocated to various States/UTs, out of 
this, a total of 2.92 crore houses have been sanctioned to beneficiaries by 
various States/UTs and 2.41 crore houses have been completed as on 
26.7.2023. The State/UT-wise number of houses allocated, sanctioned and 
completed under PMAY-G is at Annexure - II.  The district level data of all 
States/UTs related to houses allocated and completed may be seen at 
programme website at www.pmayg.nic.in---->AwaasSoft---->Reports----
>Houses progress against the target financial year. 

 

(c): Under PMAY-U, data at the Ministry level is maintained as per State/UT-wise 
and district-wise. However, ranking of States/UTs and districts are not done 
under PMAY-U.  

***** 



Annexure-I referred in reply to LS USQ No. 3611 due for answer on 10.08.2023 
 
State/UT wise details of houses sanctioned, grounded for construction and completed under  
PMAY-U 
 

Sl. No.   Name of the 
State/ UT 

Houses 
Sanctioned 

(Nos) 

Houses 
Grounded for 
Construction 

(Nos) 

Houses 
Completed 

(Nos)  
 

1 

St
at

es
 

Andhra Pradesh 21,32,432 19,97,115 8,15,473  

2 Bihar 3,23,356 3,02,590 1,12,166  

3 Chhattisgarh 3,02,663 2,73,450 1,93,845  

4 Goa 3,146 3,146 3,144  

5 Gujarat 10,54,868 9,83,027 8,81,711  

6 Haryana 1,65,034 92,312 65,236  

7 Himachal Pradesh 12,991 12,991 9,536  

8 Jharkhand 2,29,156 2,12,227 1,29,113  

9 Karnataka 6,38,121 5,90,941 3,20,280  

10 Kerala 1,65,557 1,46,113 1,15,642  

11 Madhya Pradesh 9,54,009 9,41,534 7,01,172  

12 Maharashtra 14,02,629 11,03,334 8,15,733  

13 Odisha 1,90,384 1,69,299 1,33,619  

14 Punjab 1,32,235 1,10,466 75,704  

15 Rajasthan 2,89,446 2,31,312 1,74,085  

16 Tamil Nadu 6,81,277 6,47,538 5,34,852  

17 Telangana 2,50,084 2,44,039 2,24,072  

18 Uttar Pradesh 17,01,389 16,33,800 12,94,727  

19 Uttarakhand 64,856 52,795 31,728  

20 West Bengal 6,82,577 6,09,605 3,67,622  

Sub- total (States) :- 1,13,76,210 1,03,57,634 69,99,460  

21 

N
or

th
 E

as
t S

ta
te

s Arunachal Pradesh 8,499 8,360 6,502  

22 Assam 1,76,643 1,51,222 85,507  

23 Manipur 56,037 47,990 11,227  

24 Meghalaya 4,758 3,772 1,116  

25 Mizoram 39,811 39,214 7,067  

26 Nagaland 31,968 31,825 15,721  

27 Sikkim 594 449 209  

28 Tripura 89,068 83,781 65,000  

Sub- total (N.E. States) :- 4,07,378 3,66,613 1,92,349  

29 

U
ni

on
 T

er
rit

or
ie

s A&N Island (UT) 376 376 47  

30 Chandigarh (UT) 1,256 1,256 1,256  

31 DNH & DD (UT) 10,468 10,196 9,079  

32 Delhi (UT) 29,976 29,976 29,976  

33 J&K (UT) 49,141 47,356 19,445  

34 Ladakh (UT) 1,307 1,014 674  

35 Lakshadweep (UT) - - -  

36 Puducherry (UT) 14,185 14,139 8,678  

Sub- total (UT) :- 1,06,709 1,04,313 69,155  

Grand Total :- 118.90 Lakh 112.30 Lakh* 76.02 Lakh*  

* Includes completed (3.41 lakh)/ grounded (4.01 lakh) houses of JnNURM during mission period. 



Annexure-II referred in reply to LS USQ No. 3611 due for answer on 10.08.2023 
 

(Units in Nos.) 
S. 

No. 
Name of the State/UT Target 

allocated  
Houses  

sanctioned  
Houses 

completed 
1 Arunachal Pradesh 36,241 36,236 19,083 
2 Assam 19,10,997 19,09,530 15,45,407 
3 Bihar 37,03,355 37,02,763 36,16,643 
4 Chhattisgarh 11,76,146 11,76,146 8,66,770 
5 Goa 257 257 180 
6 Gujarat 6,07,515 6,06,324 4,27,045 
7 Haryana 29,441 29,441 26,298 
8 Himachal Pradesh 15,457 15,457 14,423 
9 Jammu and Kashmir 3,42,575 3,39,233 1,67,078 

10 Jharkhand 15,92,553 15,92,488 15,37,135 
11 Kerala 35,189 35,187 30,911 
12 Madhya Pradesh 38,02,248 38,01,878 35,92,738 
13 Maharashtra 14,02,333 13,95,426 11,70,736 
14 Manipur 1,04,897 85,357 28,946 
15 Meghalaya 1,88,533 1,88,505 37,898 
16 Mizoram 29,967 29,967 7,304 
17 Nagaland 49,062 49,058 7,944 
18 Odisha 27,48,459 27,40,685 17,22,091 
19 Punjab 40,326 40,326 34,664 
20 Rajasthan 17,19,638 17,19,103 16,70,160 
21 Sikkim 1,409 1,409 1,173 
22 Tamil Nadu 7,83,488 7,77,693 5,46,873 
23 Tripura 3,77,533 3,77,481 2,33,445 
24 Uttar Pradesh 36,15,149 35,88,409 32,50,539 
25 Uttarakhand 46,792 46,783 33,786 
26 West Bengal 45,70,082 45,70,072 34,05,616 
27 Andaman and Nicobar Islands 3,429 3,430 1,223 
28 Dadra and Nagar Haveli 12,068 11,580 3,706 
29 Daman and Diu 211 158 14 
30 Lakshadweep 45 53 44 
31 Puducherry* - - - 
32 Andhra Pradesh 2,46,435 2,46,430 55,260 
33 Karnataka 3,05,129 2,45,161 1,19,600 
34 Telangana* - - - 
35 Ladakh 3,041 3,041 1,437 

Total 2,95,00,000 2,93,65,067 2,41,76,170 
* Puducherry and Telangana are not implementing PMAY-G. 
(Source: AwaasSoft) 

 
 


